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Writ Petition(s)(Civil)  No(s).  14/2021

ASHWINI KUMAR UPADHYAY                             Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(FOR ADMISSION )
 
Date : 29-11-2022 This petition was called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA

For Petitioner(s)   Mr. Ashwani Kumar Dubey, AOR
                   
For Respondent(s)
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

1 Mr. Ashwini Kumar Updhyay seeks liberty to withdraw this writ petition so as to

enable him to consider his rights and remedies after properly studying the issues

of arrears and pendency.

2 The Writ Petition is accordingly dismissed as withdrawn.

(GULSHAN KUMAR ARORA)                           (SAROJ KUMARI GAUR)
AR-CUM-PS                                  ASSISTANT REGISTRAR
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